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to those exporters who, as a result of 
their exports, sometimes suffer losses, 
rather than giving direct subsidit"o 

Shri Manubhai Shah: That is a parl 
of the incentive programme, that we 
first try to finance the raw material 
imports, and only in some unavoIdable 
or inescapable cases where the import 
component of the raw materia! is 
practically nil and we are priced out 
in the ,world market, only there somo; 
form of cash assistance is considered, 

Shri Sham Lal Sarar: Is a separate 
Financial Corporation or financial 
agency contemplated in order to pro, 
vide facilities for funds to tb" C'x-
porters? 

Shri Manubhai Shah: Broadly speak-
ing, our idea is to add as few insLtu-
tions as possible. If any of Ow -,x-
isting institutions can undertake this 
responsibility we will try to .;ce th~t 
the responsibility is entrusted to it. 
But if we find that on the whQle, for 
the purpose of the working capital 
for export flnanc(' and the ratE' of 
interest and the guarantee for defer-
red payments, etc., all these things 
comprehensively could be dealt with 
better by a new corporation, the same 
is also under consideration. 
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shall also "'ad thl' answer in 
English. 

ThL' position is 3S follows:-

(i) Five. 

Iii) and (iii): AgreC'lnents have been 
reached in all the five factories for 
implementing the recommendations 
and payments have started in some. 
In two factories thert' arc differences 
over classification of employees. The 
question of bonU5 is also under nego-
tiation. 
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Shri K. N. Pande: May I know 
whether it is a fact that, it is not only 
in Madhya Pradesh, but in other States 

too-implementation is being de· 
layed .. 

Mr. Speaker: This question is about 
Madhya Pradesh. 

Shri K. N. Pande: due to the 
fact that the points of doubts raised 
by the parties in course of implemen-
tution have not beel! clarified as there 
is no such machinery provided by 
thl' Ministry? 

Shri Hathi: This question relates to 
Madhya Pradesh. So far as his State 
is concerned, tlwre is that machillery 
(Tcat('d. 

Shri K. N. Pande: There are lwo 
factories there also. 
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Shri Hathi: Bhopal Sugar mi1Js, 
Schore: agreement reached for full 
implementation. Gwalior Sugar Mills 
Ltd: Agreement reached for full im-
pl('mentation. Jaora Sugar Mills: 
Then· also agreem,"nt reached for 
Implement.ation of increased wages 
and D.A. The question of bonus is 
under negotiation. Siwaji Sugar 
Mills: Agreement reached for imple-
Inentation of recommendation cun-
ceming D.A. etc. As for retaining 
ulJ()wanc'(', agn'clTIcnt has been reach-
,.d on a different basis. Govind Ram 
Sugar Mills: Agreement reached for 

implementation of recommendatior 
concerning D.A. So far as retaining 
allowance is con("erned, the parties 
arc understood to have agreed for no 
payment for the first two years, at 50 
per cent in the third year and at full 
rates in the 4th and 5th years, in view 
Of the w,"akness of the company. 
There, agreement has been reached. 
betweea t~ parties. 
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Non-ferrous Metals 

1475. Shri P. Kunhan: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether Government are aware 
that in spite of controlled imports and 
distribution of non-ferrous met3ls 
unn .. r lh" Non-fNrolls Metal Control 
Order, 1958, the prices for the same 
metals are quokd in Indian E.::ono-
mit Journals; 

(b) whethc'r Government arC' aware 
that BlistC'J' copper under the cc.n-
trolled distribution is Rs. 3,000 jJcr ton 
whC'reas in open market it is freely 
available at Rs. 5,600 per ton; and 

(c) if so, whether Government pro-
pose to take steps to find out the 
source of those supplies in the market 
and take necessary steps to bring 
down the prices of this essential in-
dustrial raw material? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanung-o): (a) to (c). A state-
ment is laid on the Table of the House. 
rSee Appendix IV, annexure No. 34] 

.Shrl P. Kunhan: Is it a fact that the 
market prices are higher than the 
controlled prices? 

Shrl Kanungo: There is no market 
price, because it is a completely con-
trolled item, and the import licences 
are issued to the actual users only. 

Shri P. Kunhan: May I know whe-
ther Government have any scheme 
for the distribution of these metals to 
the small industrialists at controlled 
prices? 

Shri KIIIIIIJlI'O: Yes, the Small Indus-
tries Corporation IU\d the Director of 

Industries distribute it to the small 
industries. 

Shri llmanath: May I know whe-
ther it is a fact that the import and 
the distribution of these metals are 
controlled by two or three big mono-
poly firm~, which is definitely ieading 
to higher prices in the open market? 

Shri Kanung-o: No, Sir. 

Shri Warior: May I know whether 
any case of blackmarketing in 
unwrought copper has corne to the 
notice of Government, and if so, whe-
thpr Government have taken any 
action against the culprits? 

Shri Kanungo: There have been 
complaints about the pricing, in about 
a dozf'n C'ascs, I think, in the course 
of two years, and those have been 
settI"d. 

Shri Sham Lal Saraf: In view of 
the fact that non-ferrous metals are 
not availab'e in propl'r quantities in 
order to c"tpr to the prC'sent-day needs 
of industry, may I know whether the 
fresh licpnc'ps will be restrict2J in 
casc' of such industries where these 
non-ferrous metals are utilised? 

Shri Kanungo: It is aJ ready ros-
trided; and it is in short supply. It 
is common knowl£'dge. 

Shri Bhagwat Jha Azad: May 
know whether the Government machi-
nery set up for the purpos" has 
looked into the complaint that the 
price fixed by Government is Rs. 3,600 
per ton, but actually, in the market 
the price is about Rs. 5600 per ton? 

Shri Kanungo: I have already 
stated that there is no open market 
about it, because it is entirely cont-
rolled, and mostly it is only for actual 
users. 

Shrl Bhagwat Jha Azad: It is such 
a simple and basic thing. But the 
reply is evasive. 

Mr. Speaker: Order, order, 
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